Form A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF RIO TINTO EXPLORATION
INDIA PRIVATE LIMITED

L. NAME OF CORPORATE PERSON Rio Tinto Exploration India Private Limited
2. DATE OF INCORPORATION OF CORPORATE 21/11/1996
PERSON )
3. AUTHORITY UNDER WHICH CORPORATE Registrar of Companies, NCT of Delhi &
PERSON ISINCORPORATED/ REGISTERED Haryana
4. CORPORATE IDENTITY NUMBER / LIMITED U74999HR 1996PTC086209
LIABILITY IDENTITY NUMBER OF CORPORATE
PERSON
5. ADDRESS OF THE REGISTERED OFFICE AND 21* floor, DLF Building No. 5, Tower-A, DLF
PRINCIPAL OFFICE Cyber City, Phase-III, Gurugram, Haryana
(IF ANY) OF CORPORATE PERSON 122002
6. LIQUIDATION COMMENCEMENT DATE 23/02/2021
OF CORPORATE PERSON
7. NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE | NAME CS Manish Gupta
NUMBER AND THE REGISTRATION NUMBER OF | REGISTRAT | IBBI/IPA-002/IP-
THE LIQUIDATOR. ION NOO153/2017-18/10400
NUMBER

ADDRESS 207 Suchet Chambers, 1224/5
Bank Street, Karol Bagh, New
Delhi — 110005

TELEPHON | 9212221110

E NUMBER
EMAIL manish@rmgcs.com
REGISTERE
D WITH
IBBI

EMAIL ON | rteipl.liquidator@gmail.com
WHICH
CLAIMS
HAVE TO
BE SENT
8. LAST DATE FOR SUBMISSION OF CLAIMS 25/03/2021

Notice is hereby given that the Rio Tinto Exploration India Private Limited has commenced voluntary
liquidation on 23/02/2021.

The stakeholders of Rio Tinto Exploration India Private Limited are hereby called upon to submit a proof
of their claims, on or before 25/03/2021, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator:

CS Manish Capta  ~* CS MANISH GUPTA
IBBI/IPA-002/1P-NOO153/201 T BAMA0OSOLVENCY PROFESSIONAL

Liquidator IPREG. NO. IBBI/IPA-002/IP-N00153/2017-18/10400
Rio Tinto Exploration India Private Limited

Date: RYfox |28/
Place: New Delhi
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E-mail:- cs8212@pnb.co.in; cobsrsamd@pnb.co.in Ph No: 9771414649
1.M/s Pandit Ji Jewellers Debai Prop. Suresh Chand Sharma Situated at Sarafa Bazar Bura Wali Gali Dibai 202393 Distt Bulandshahr
2.Sh. Suresh Chand Sharma S/o Sh. Hari Ram Sharma R/o 234, Mohalla Namak Mandi, Dibai 202393 Distt Bulandshahr
3.Smt. Usha Sharma W/o Sh. Suresh Chand Sharma R/0 234, Mohalla Namak Mandi, Dibai 202393 Distt Bulandshahr

Whereas The undersigned being the authorized officer of the Punjab National Bank under the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest [Act], 2002 and in exercise of powers conferred under Section 13(12) read with
rule 9 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice dated 09.12.2020 calling upon the borrower M/s Pandif
Ji Jewellers Debai Prop. Suresh Chand Sharma, Sh. Suresh Chand Sharma S/o Sh. Hari Ram Sharma, Smt. Usha Sharma wid
Sh. Suresh Chand Sharma to repay the amount mentioned in the notice being Rs. 2048184.52(Rupees Twenty Lakh Forty Eight
Thousand One Hundred Eighty Four and Paisa Fifty Two) + interest w.e.f. 01.04.2020 until payment in full within 60 days from-the
date of receipt of the said notice. _
The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned hag
taken possession of the property described herein below in exercise of powers conferred on him/ her under Section 13(4) of the said
1[Act] read with rule 9 of the said rules on this 23rd February of 2021. ‘
The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property
will be subject to the charge of the Punjab National Bank for an amount Rs. 2048184.52(Rupees Twenty Lakh Forty Eight Thousand
One Hundred Eighty Four and Paisa Fifty Two) + interest w.e.f. 01.04.2020 until payment in full.

The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the

secured assets

DESCRIPTION OF THE IMMOVABLE PROPERTY
Residential House measuring area 229.20 SqM situated at Mandi Hardev Debai Distt Bulandshahr registered at SR Office |
Debai Bahi No. 1, Zild No. 2041 page no. 213/250 at Sr. No. 5077 on 23.08.2013.
Bounded as under: East: House Suresh Chand, West: House Maya Devi North: House Autari, South; Rasta 5 Meter

Place : Bulandshahr, Date : 23.02.2021 ViKigHeon | '?r)




